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& INCOME TAX APPELLATE TRIBUNAL: KOLKATA ZONE: KOLAKTA
CONSTITUTION OF KOLKATA BENCHES FROM 14/07/2025 TO 17/07/2025
[18/07/2025 (Friday) is for Misc., Stay, Clubbing, Early Hearing Application]
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Note : 1. All Benches are cancelled on 14/07/2025.

2.“Ranchi” Bench will not function during this week.

[Manish Bhoi]

Assistant Registrar




